
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

GOVERNMENT OF KERALA 

 

NOTIFICATION 

 

 

 

 

The following Ordinance promulgated by the Governor of Kerala on the 26th day of 

March, 2020 is hereby published for general information. 

 By order of the Governor, 

 ARAVINTHA BABU. P. K., 
 Law Secretary. 

 

27th March ,2020
Dated, Thiruvananthapuram,14th Meenam,1195

7th Chaithra, 1942.                                 
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ORDINANCE No. 18 OF 2020 

THE KERALA  EPIDEMIC DISEASES ORDINANCE, 2020 

Promulgated by the Governor of Kerala in the Seventy-first Year of the Republic of India.  
   

AN 
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(3)  Notwithstanding such repeal, anything done or deemed to have been  
done or any action taken or deemed to have been taken  under the Cochin 
Epidemic Disease Act, 1072 (1 of 1072 M.E.), the Travancore Epidemic Disease Act,  1073 
(2 of 1073 M.E.) and the Epidemic Diseases Act, 1897 (Act 3 of 1897) shall be  
deemed to have been done under this Ordinance.           

 

  

 ARIF MOHAMMED KHAN, 

 GOVERNOR.
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